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                     COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M

1. W.P.(c) 11043/2016 NITIN KUMAR H.K. CHATURVEDI 
VS. COMMISSIONER OF PEEYOOSH KALRA
POLICE & OTHERS MAHUA KALRA

2. W.P.(c) 11044/2016 AVINASH KUMAR H.K. CHATURVEDI 
VS. COMMISSIONER OF PEEYOOSH KALRA
POLICE & OTHERS MAHUA KALRA

3. W.P.(c) 11045/2016 ASHISH KUMAR H.K. CHATURVEDI 
VS. COMMISSIONER OF PEEYOOSH KALRA
POLICE & OTHERS MAHUA KALRA

 
COURT NO.33     
HON'BLE MR.JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE VINOD GOEL

AT 2.15 P.M

1. CRL.A 446/2014 KALU @ RAJINDER ASHUTOSH KAUSHIK 
VS. STATE RADHIKA KOLLURU

COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

AT 02.30 P.M.

1. FAO 104/2012 RANI DEVI YOGESH SWROOP, KAPIL K.
 VS. UNION OF INDIA KAUSHIK, RAJAN SABHARWAL

2. MACA 383/2015 KULDEEP SINGH & ANR. PARTAP SINGH, PANKAJ GUPTA
VS. PARVEEN KUMAR & ORS.

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M

1. RSA 77/2016 SIDHARTH KUMAR ANIKET JAIN 
VS. ALOK KUMAR ANUP SINGH

2. FAO 194/2015 KAPIL KUMAR AND ORS. SURENDER CHAUHAN
VS. MISHRO DEVI & ORS. DR. (MAJOR) J.C. VASHISTA

YASHIKA SOOD, G.S. PARASHER
ALPANA MALIK, PRASHANT BHARDWAJ
MANOJ LOHAT
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COURT NO.30  
HON'BLE MR. JUSTICE I.S.MEHTA

1. CRL.M.C 2819/2017 STATE HIREIN SHARMA, ABHAY KUMAR 
VS. TARUN @ MADDY PAWAN KUMAR BHAL, ASHISH SHARMA
& ORS. SUNIL K. MITTAL, HARSH KHANNA

AMAN USMAN, KSHITIJ MITTAL
AANCHAL MITTAL

HIGH COURT OF DELHI                            
07.09.2017                        REGISTRAR (LISTING)
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COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M

1. CRL.A 1591/2011 SANTOSH RANI S.S. DAS  
VS. STATE MUKESH KUMAR

    HIGH COURT OF DELHI                            
    07th september,2017                              REGISTRAR (LISTING)
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COURT NO. 23 (OS-C) 
HON'BLE MR. JUSTICE S.P.GARG

     AT 2.15 P.M.

15. I.A. 8454/2017            C.J. INTERNATIONAL HOTELS    AMARJIT SINGH CHANDHIOK, NEERAJ 
    In CS(OS) 610/2000        LTD. & ORS.                  KISHAN KAUL, M.S.CHANDHIOK, SHIV
                              Vs. N.D.M.C. & ORS.        SAPRA, NEHA MEHTA, S.SETH, SHRUTI

SHARMA, A.GUPTA, SANJAY JAIN
YOGINDER HANDOO, AKSHAY MAKHIJA
RHEA VARMA, NIKHIL BHAT, VIDUR
MOHAN  
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